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Demand to establish more Kendriya Vidalayas and Eklavya Schools in Odisha

SHRI MUZIBULLA KHAN (Odisha): Madam, Odisha has been persistently advocating
for the establishment of Kendriya Vidyalayas in every block across the state. These
schools are crucial to providing quality education and ensuring educational access for
students in remote areas. Additionally, there is a pressing demand for Eklavya
Schools in Scheduled Areas and blocks with significant tribal populations. These
specialized schools are essential for addressing educational disparities, promoting
cultural preservation, and fostering socio-economic development among tribal
communities in Odisha. Their establishment would not only improve educational
outcomes but also empower marginalized groups by providing them with equitable
opportunities for growth and development. | request the Government to take possible
steps in this. Thank you, Madam.

THE VICE-CHAIRPERSON (MS. KAVITA PATIDAR): The following hon. Members
associated themselves with the Special Mention made by hon. Member, Shri
Muzibulla Khan: Shri A.A. Rahim (Kerala), Shrimati Sulata Deo (Odisha), Dr. Sasmit
Patra (Odisha), Shri M. Mohamed Abdulla (Tamil Nadu), Shri Niranjan Bishi
(Odisha) and Shri Subhasish Khuntia (Odisha).

Demand for effective flood management works in India

St N A (STRIES) : HEIG AT, AL 3MR i A b HIFH &b BRI HIR
16 b YT BB HdgTeid 21 I8 Aecd YUl & [ WK ST-HIe b JhAT Pl b b
%I'Q U HSId dl¢ 3IMUQT Uge YOIl (Flood Disaster Management System)
famRra oY1 STRIES, IR <9, [98R, 3, ufeas §9rd, o iR NS Rd
& FgA g IE qI6 YT A1 H F P 81 B AT H d1¢ Bl JARIGRT
SIT-HT BT AR JHAT BT 51 916 FR—IF0T & fTY a1 vl, AT &b JaTs Dl ]
& U ©d & T, qiEl &1 77 iR A iRl § g 3 | de & forw
deey, FeTs Yty 3R 916 & HMI & ST R 3ffed SR fean 1 =nfeyl
JETRIYYT 3R Gl & 907 A AT DI IR U1 Bl I91Y I 3R Sraeiid
B H Hag Ao 3R 59 Ufhar A a1 H BH1 Ml a1e ywIad el | g=d & |
1fR<h 9Tt Bl ATetTss HRA & foTT T80 97 Wiex edd BT faior iR dsnf=a
I W STATeTT iR gierf 1 T BRAn ARy, Nied ST 976 & SR 1falRkss
I ® ST B & v far Sv1 91g & e & foly U ARex wie =nfev o
ol foRIy & 1 STl & fofg IR g1 =nfey| Ifs g1 wadl &l Sl 4§ o]
ST ST 8 1 U8 916 RT8d, aIgaT AT UR JATdd] &g Pl HH B Febell 81 a2 4
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q1¢ P YT A HAE Sita, A 3R FURT Bl &l & [l JHTd! 916 Jee BRI B
JMATIHAT B

THE VICE-CHAIRPERSON (MS. KAVITA PATIDAR): The following hon. Members
associated themselves with the Special Mention made by hon. Member, Shri Naresh
Bansal: Shri A.A. Rahim (Kerala), Dr. John Brittas (Kerala), Dr. Sasmit Patra
(Odisha) and Dr. Kanimozhi NVN Somu (Tamil Nadu).

Need to address the issues faced by Agricultural Workers

DR. V. SIVADASAN (Kerala): Madam, agricultural and rural workers of India
constitute the most deprived and marginalized classes in our society. They are
suffering from low wages, lack of social security, lack of proper health care,
malnutrition and lack of educational opportunities for their children. The agricultural
workers, who are unable to work due to old age, are left with no support from the
Government. Sir, there is a need to ensure that agricultural workers get a monthly
pension of minimum 5000/- rupees and the funds for this money should be
transferred to the States by the Union Government. There is a need to ensure that
universal and free quality healthcare is provided to the agricultural workers. As per the
NCRB data, the suicides among farm labourers is increasing and this shows the
increase in rural distress. The report showed that in 2021, 5,563 farm labourers have
committed suicide. This number has increased to 6,083 in 2022. This is the result of
low wages and lack of employment opportunities for the rural poor. There is an urgent
need to increase the amount allocated for employment guarantee schemes and
strengthen social security.

| urge the Government to take steps to ensure that the right to a dignified life of
the agricultural workers is protected. Thank you, Madam.

THE VICE-CHAIRPERSON (MS. KAVITA PATIDAR): The following hon. Members
associated themselves with the Special Mention made by hon. Member, Dr. V.
Sivadasan: Shri Niranjan Bishi (Odisha), Shri M. Mohamed Abdulla (Tamil Nadu),
Shri A.A. Rahim (Kerala), Shri R. Girirajan (Tamil Nadu), Shrimati Jebi Mather
Hisham (Kerala), Shri Sandosh Kumar P (Kerala), Shri M. Shanmugam (Tamil
Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri P.P. Suneer (Kerala), Dr.
Sasmit Patra (Odisha) and Dr. John Brittas (Kerala).
Now, hon. Member Shri Brijlal.
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